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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

ORIGINAL APPLICATION NO.37 OF 2023

RT

Sushant Subhash More ...  Applicant
Vs.
Hotel Sayadri Pusphaand 1050rs. ... ... Respondents

Affidavit on behalf of Respondent No.101-Collector, Satara:

I, Ashish Narhari Barkul, age 35 years, occupation — Sub
Divisional Officer, Satara,, having my office address at Sub
Divisional Office, Satara, do hereby solemnly affirm and state as

under:

1. 1 say that I joined as the Sub Divisional Officer on
12.2.2025. I have been authorized by the Collector, Satara

to file this affidavit on his behalf. Accordingly, I am filing

this affidavit. Hereto annexed and marked as Exhibit-1 is a

copy of the said authority letter dated 30.5.2023.

2. T have carefully gone through the Original Application as

well as various orders passed by this Hon’ble Tribunal,
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particularly the order gated 4.12.2023, appointing a
Committee.

_

The said Committee was directed to give a
factual and action taken report as to whether there is a
violation of EJA Notification of 2006, Water (Prevention and
Control of Pollution) Act, 1974, Air Prevention and Control
of Pollution) Act, 1981, Maharashtra Regional and Town
Planning Act, 1966 and Forest Conservation Act, 1980.
Accordingly, the Committee has submitted its Report. The
office of the Collector, Satara, also received comments on

the Report of the said Committee. The object of this

Affidavit is to place on record certain subsequent

developments which do have a bearing on the issue involved

in this Original Application as also to clarify certain aspects

of the Report of the Committee which are objected by the

Applicant.

3. Isay that the issue that concerns the office of the Collector is

violation, if any, of the provisions of the Maharashtra

Regional and Town Planning Act, 1966. In this regard, it is

submitted that under Section 53 of the Maharashtra Regional (O
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and Town Planning Act, 1966, the power to require removai!
of unauthorizeq development vests in the planning 'c;uthority.
Under Section 53(3) of the Maharashtra Regional and Town
Planning Act, 1966, a person aggrieved by notice requiring
him to take the required steps can apply for permission under
Section 44 for retention on the land of any building or works
for the continuance of any use of the land, to which the
notice relates. In that case, no further action under notice
can be taken. Hereto annexed and marked as Exhibit-2 is a

copy of Section 53 of the Maharashtra Regional and Town

Planning Act, 1966.

I say that in paragraph 11 of my predecessor’s Affidavit
dated 1% September 2023, I had made it clear that the
objectionable structures are spread over in 11 villages and
out of them, Collector is the planning authority of 9 villages
and for 2 villages, viz. Atali and Parambewadi, the Planning
Authority is MSRDC. Now, by Notification dated 27.3.2025
bearing  No.TPS-1817/1652/C.R.335/2018/UD/13,  the

MSRDC has been appointed as the Planpi ority for
)
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all the villages wherein the structures in question are located.

Hereto annexed and marked as Exhibit-3 is a copy of the

said Notification,

In the earlier affidavit, it was stated that Notices under
Section 45 of the Maharashtra Land Revenue Code, 1966,
were issued in the year 2013 to 2021. Some of the noticees
have filed an application for regularization. In the further
Affidavit dated 2" March 2024, it was specified that for 83
properties, notices under Section 53 of the Maharashtra
Regional and Town Planning Act were issued. Since the
Collector is ceased to be the Planning Authority for all the
villages in question, further steps, if any, will have to be
taken by MSRDC. The office of the Tahsildar, Satara, has
handed over all the records to MSRDC. Hereto annexed and
marked as Exhibit-4 is a copy of the said letter dated

4.6.2025.

I further say that I have carefully gone through the

0
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is not necessary. There is no violation of this hoti:ﬁcati'on.
This conclugiop is based upon the consideration of’ the
Notification dated 14.9.2006 issued by MoEF. From the
lands recorq department, it was ascertained that none of the
Structures in question have more than 20,000 sq. mtrs. built
UP area and, therefore, EC is not required. Hence, absence
of the Iepresentative of Environment and Climate Change
Depanment, State of Maharashtra, will not affect the merits
of the Report and the same may be considered. It is,

therefore, respectfully submitted that this Hon’ble Tribunal

may condone their absence and may not treat the same as

non-compliance of the order.

I say that the chart/s annexed to the Report are provided by

the concerned office and the origjnal documents are signed

by the concerned officers.

O\ oista )
€.\ REG.NO.41243
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I submit that the officers indicated in the Report have visited
the site. The objection taken by the Applicant is not

supported by any evidence to the contrary. Hereto annexed

and marked as Exhibit-6 (collectively) are photographs of
the visit to the site,

I say that whether a construction is to be regularized or not
can be decided by the planning authority after taking into
consideration the material before it as also after hearing the
concerned persons. Perhaps, this is the reason why the list of
structures, which cannot be regularized, does not form part
of the report. The Committee did not want to prejudice the
persons who have carried out the construction and as and

when they will be heard, it would be a fair hearing,

Whether the properties are rented or not has nothing to do
with the issues referred to the Committee. The officers
appointed by this Hon’ble Tribunal to be members of the

Committee are responsible officers holding high position.

" Therefore, they are presumed to know their responsibilities.
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Hence, it is not open for the Applicant to doubt their mode of i

functioning whilst submitted a Report to this Hon’ble

Tribunal,

11. 1 finally submit that on 22.5.2025, a meeting of all concerned

was called. All the concerned are directed to take action
required to be taken in this behalf, Hereto annexed and
marked as Exhibit-7 is a copy of Minutes of the said

meeting dated 22.5.2085. I shall provide translation of the

meeting in due course.

12. In the circumstances aforesaid, I humbly pray that the

objections to the Report may be rejected.

Hence, this Affidavit

Date: 22/06/2025 DEPONENT

Place : ‘@?/
Ashish ari Barkul,

Sub-Divisional Officer, Sub-Division, Satara
Advocate
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Verification

I, Ashish Narhari Barkul, Sub-Divisional Officer,
Satara Sub-Division, Satara, do hereby state that I have read the
above content of the aforesaid Affidavit in Para No.1 to 12 and that
it is true to the best of my knowledge and belief,

Hence, verified this at Sa¥aga on 22 th day of June, 2025

Affiant
I know Affiant M?'
1 Ashish™Narhari Barkul,

Sub-Divisional Officer,
Sub-Division, Satara

vocate

MR R Gadkor

NOTED & REGISTERED
at Serlal No. ... SrXol-X-wl
Date: 9-2.7.06. wR2.5...

BEFORE ME
wwe_._
ADV. PR D. SASANE

Netary (Govt. of indle) Rag. Ne.41243
702, Pakhar, Guruwar Peth,
Satara, Tal. & Dist. Satara

{ | 2
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3 Power to require mmoval of unauthm‘ised déualdpmene

f .n[gg:» sé

f"-iQ) “On*\ﬂeclarationv of ‘such 'developtent s éommﬁﬁdéd“
\der sub-

stm&turé
AR §bchoh 1), 06 further proceedings urlder atiy 18w for the time
~ being.in, force against - the owher or oooupier of such structure ‘shall be
3 fakeﬁeor*cb‘h‘ﬁnuea R W) sahikeey s“e'* by a1 T A !

% Bl A J. VG
b L
T ;&'l‘i'-\, :

. Provided that, no  further development shall be. permlselble in any
_'t“:om*po‘u"hde& Structure] 'other than repdirs ‘and ‘maintenance, and dny
- development or reconstruction of stich structure shall be only as per the
| _pro\nmons of the prevaihng Development Control Regwat.tonsa]

_&y_.-"'k_ {4\.‘“\. 5-,\ "ii My Qi *:”tl A\ a?:‘ K A% wiyt

53, Power to require removal of nnautﬁorlud develop’menf

v 21(1) +(2): Where., -anydevelopment of land has-been: carried out as
indicated in clause (a) or (c) of sub-section (1) of section ‘52, the Plafinirig
Authonty -may, subject to the provisions of this sectmn, serve on the
o‘ﬁmer, ﬂevéloper or’occupier a prior notice of 24 hours reqwrlng him to
res“tore ‘the 'land 'to condmons existing before the said, development took

mh} JJ B T LAy Titae i Wiy iy [y s G :=.-\,.....;s..“—ir, i) 1
p\ r? s (bl *lf\ the owner, developer or' occupler ‘fails to restore”the land
accordmgly, the Planmng Authority shall immediately take steps to

-demoli'sh suct it and seal the machmery and matenals used or
pg therefor. - -

(lA) Where any development of land has been carned out as’ indlcated
in clause (b) or (d) of sub-section (1) of section 52, the Planning Authonty
may, subJect to the provlsmns of this section, serve one months notlce on

the ‘owner developer or occupier requmng him ‘to" take necessary steps as
spec:ﬁed m the notlce]
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', §3]  Power tovequire removal of unauthbrised: development 1135

(2) 1n-parhéulai-,ﬁ*mch notice 7may,ﬁfdrfpurpoaea of sub»secti&n’ (I),
e"-' P'Q'l‘l By \7” ﬁ‘ﬂﬁw‘ VAT '._-'-’ W oh b 107 g vl e 1 44 5 "R AT
‘S Y

(aJ the demo)htmn or’ altera,tton of eu,ny buﬂding or works,
(b) the carrymg G‘l:lt on land of: any buildxrig or’ other operations,

b
g
o

{9 the" dxscontmuénce of any use of land
~ 4 simdvel ot 8.3 |

yi pe:;sonf, aggr:eved by such notlce may, w1thm the Peﬂ"d

§ ).,

i the conhnuance of_any_use o '; apd, to which the;,-.,nonce relates,
pendmg gl;lq final determination or w;thdrawal”of the apphcatlon. ﬂ:e
ere notice itself shall not affect the retenhon of buﬂdmgs or works or.t
hnuance of such use.
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“(5)=1f thb"pem1351on ‘applied for is granted, the' noticé: shall stand
lithdrawn;ibiit 7T the ’ perm1sswn appliéd for is not' granted, the nogce
stand; or.if such permission is granted*for the retention only of some
dings, or works, or for the continuance of use of only a part of the land,
e notice shall stand withdrawn:as respects such buildings or works or
part of the land, but shall stand as respects other buildings or works
thpr parts of the land, as the case may be, and thereupon, the owner
be'required to take stéps specified in the notice under sub-sectlon QI)

mpects _such other buﬂdmgs, works or part of the land

6) 1f’ thH the penod specified in the notice or wu:hm the same

fier the' disposal of “the apphcation undér sub-section (4), the
or 80 much of 1t as stand is not comphed thh the planmng
rosecute thc owner far not com l i with the noticd. and
“notice requires the discontinuance of any use of land any
on. also who.uses the land or causes or permits the land to
) contravcntion of the notice* and

notice requlres the demolition or alteration of any
oG g out of any building or other operations,
oration of the land to its condition before the
b ac’e’“and secure compl,iance, with' the qondxhons
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NOTIFICATION

Government of Maharashtra
Urban Development Department
Madam Kama Marg, Hutatma Rajguru Chowk,
Mantralaya, Mumbai — 400 032,
Date: 27.03.2025

The Maharashira Reglonal & Town Planning Act, 1966

No.TPS-1817/1652/C.R.335/2018/UD-13 :- Whereas, the Regional Plan for Satara has been
sanctioned by the Government in the Urban Development Department under sub-section (1) of
section 15 of the Maharashtra Regional and Town Planning Act, 1966 (hereinafter referred to as
"the said Act") vide Notification No.TPS-1917/1585/CR-150/17/UD-13, dated 08.01.2018;

And whereas, in accordance with the provisions of Section 40(1B) of the Mabharashtra
Regional and Town Planning Act, 1966, the Government of Maharashtra in Urban Development
Department has appointed the Maharashtra State Road Development Corporation Limited, to be
the Special Planning Authority for the area in the 52 villages of Satara, Jaoli and Patan Tehsils in
Satara District as specified in Schedule appended thereto, subject to conditions, vide Notification
No.TPS-1817/1652/CR-335/18/UD-13, dated 13.09.2019. Subsequently, Maharashtra in Urban
Development Department has been designated as Special Planning Authority for the area in the 58
villages by issuing the Corrigendum, as some of the earlier notified large villages have been spl it
and converted into new Revenue villages and also it was necessary to change the name of some
villages, vide Notification No.TPS-1817/1652/C.R.335/18/Corrigendum/UD-13, dated
15.11.2019;

And whereas, Maharashtra State Road Development Corporation Limited has requested
the Government, vide Marathi letter No 373 FRRTaH/ff-w1/20R0/3¢R /RRXE, dated 04.09.2020,
to appoint them as a Special Planning Authority for 177 villages to develop the New
Mahabaleshwar Hill Station;

And whereas, after considering the request of Maharashtra State Road Development
Corporation Limited, Government has appointed the Maharashtra State Road Development
Corporation Limited as a Special Planning Authority for the 177 villages subject to certain
conditions;

And whereas, Maharashtra State Road Development Corporation Limited has requested
the Government, vide Marathi letter No.S1T.. FRIRTR/II/A ./ JLATT:/2024/1933, dated

30.10.2024, to appoint them as a Special Planning Authority for 294 villages to develop the New
Mahabaleshwar Hill Station; (hereinafter referred to as "the said Area")

And whereas, after considering the request of Maharashtra State Road Development
Corporation Limited, Government is of opinion that the Maharashtra State Road Development
Corporation Limited shall be appointed as Special Planning Authority for the said area subject to
certain conditions;

powers conferred under sub section (1B) of section- 40

Now therefore, in exercise of the
rmment of Maharashtra

of the said Act, and all other powers enabling it in this behalf, the Gove
hereby,

appoints the Maharashtra State Road Development Corporation Limited to be the Special
Planning Authority for the area in the 294 villages of Satara, Jaoli and Patan Tehsils in
Satara District as specified in Schedule-A appended herewith and as shown specifically on
plan attached herewith, subject to following conditions;




Conditions;.
N e 1) The development in the said notified area shall be permissible as per the DCPR meant
or t

area of Core Zone of Conservation Zone and Buffer Zone of Conservation Zone and also
for the area above 10gg meter height from Mean Sea Level in Satara Regional Plan.

2) Restrictions ag per provisions of The Environment (Protection) Act, 1986 and rules
made there under from time to time shall be applicable for the Environmentally Sensitive Area.

_ 3) No construction shall be permissible on the land having slope 20° or more, as
applicable for Mahabaleshwar and Panchgani Municipal Council.

4) Villages falling in the Eco-Sensitive Region, if any, as per Ministry of Environment,
Forest and Climate Change, Government of India notification dated 17.01.2001 for

Mahabaleshwar and Panchgani Eco-Sensitive Region, all the provisions of this notification shall
be applicable for such villages.

5) All the provisions of draft notification dated 03.10.2018 of Ministry of Environment,
Fore?t‘ and Climate Change, Government of India in respect of Western Ghats Ecologically
Sensitive Area shall be applicable as per final sanction by MoEF&CC.

‘ 6) Development and works within the villages of this area i.e. New Mahabaleshwar Hill
Station which includes in Sahyadri Tiger Reserve Notified Area, shall be as per Tiger

Conservation Plan sanctioned by National Tiger Conservation Authority, New Delhi for Sahyadri
Tiger Reserve.

7) Procedure as per Office Memorandum dated 08.08.2019 of Ministry of Environment,

Forest and Climate Change, Government of India shall be followed for new development project
located around Sahyadri Tiger Reserve.

8) The provisions of the approved Regional Plan of Satara will continue to be applicable
for this area. Also, the Buffer zone restrictions within 2.50 km from the boundary of
Mahabaleshwar Panchgani Regional Plan will continue to be applicable

b) The Special Planning Authority i.e. Maharashtra State Road Development Corporation
Limited shall prepare and publish the planning proposals along with Development Control
Regulations for the area of earlier Notified villages and the 294 villages as specified in
Schedule-A appended herewith and submit the same to the Government for sanction after
following due procedure prescribed in the said Act.

Copy of the plan showing the boundaries of the said Special Planning Authority shall be
available for inspection for the general public during an office hours on all working days at the
following offices for period of one month.

(1) Commissioner, Pune Division, Pune.

(2) Collector, Satara

(3) Vice Chairman and Managing Director, MSRDC, Bandra (W), Mumbai.
(4) Joint Director of Town Planning, Pune Division, Pune.

(5) Assistant Director of Town Planning, Satara Branch, Satara,

-

(Dr. Pratibha Bhadane)
Joint secretary to Government

By order and in the name of the Governor of Maharashira,

“

ool 7

o ey
o
[
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Appendix -A

(Accompaniment to the Government in Urban Development Department's Notification bearing
No.TPS-1817/1652/CR-335/18/UD-13, dated 27.03,2025)

Sr.No. Taluka Name Village Name Approx. Area (Ha.)
1 Jaoli Adoshi 850.42
| 2 Agalavewadi 131.10
3 Ambeghar t medha 509.24
4 Asani 175.09
5 Bhamghar 197.53
6 Bhanang 425,15
7 Bibhvi 325.63
8 Chorambe 82.27
9 Dangreghar 209.25
10 Dhanakwadi 182.10
11 Divdevwadi 63.58
12 Gavdi 407.49
13 Jawalwadi 169.87
14 Jungti 1458.15
15 Kaloshi 248.89
16 Karandi t.medha 186.14
17 Karanje 369.76
18 Kedambe 303.64
19 Kenjal 200.88
20 Kesakarwadi 111.43
21 Khirkhandi 496.14
22 Kumbhargani 81.21
| ' Kusapur 502.18
. Kusawade 783.20
i < % 505.53

e Mol
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£ Malchoundi 65.77
| <P | | Maldev 705.43
____EE_____ Moleshwar 40.47

29 | Mamurdi 262.77

30 Met indawli 1212.44

31 | Mhate bk 197.40

32 Mohat 429.55

33 Morawale 22077

34 | Narfdev 238.40

35 | Nizare 393.55

36 Jach Ozare 351.37

37 Pali t. tamb 1230.02

38 Pimpri t. medha 150.96

39 __Punavndi 161.80

40 Ritkawali 207.26

41 Savali 22928

42 Sawrat 28721

43 Sayali 163.45

44 Takawli 1173.05

45 Tambi 856,65

46 Tambi t. medha 176.83

47 Vagheshwar 220.78

48 Vahite 82.39

49 Vasota 378.47

50 Patan Aadev Kh, 156.45

51 Abdarwadi 70,00

52 Acharewadi 164.79

53 Adadev 171.85

54 Adul 201.64

a
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Ambavade kh, 520.13
Ambavane 272.50
Ambrag 451.35
Ambrule 424.07
Asawalewadi 295.21
Bacholi 338.84
Bagalwadi 134.58
Bahule 462.27
Bamanwadi 75.59

Banpethwadi 24447
Banpuri 889.77
Belavade kh. 447.35
Bambavade 373.83
Bharewadi 148.24
Bhilarwadi 15.74

Bhosgaon 476.98
Bibi 485.07
Boragewadi 223.18
Borgewadi 90.61

Chafer 694.24
Chalkewadi 486.54
Chavanwadi (dhamani ) 372.98
Chawaliwadi 99.46

Chikhalewadi 2791

Chiteghar 138.51
Chopadi 382.63
Chopdarwadi 107.25
Chougulewadi 337.43
Chougulewadi 107.12
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| | R 186.79
. Dakewadi (wazoli) e
o6 Dangistewadi 187.94 \\ .
87 ~ Daphalwadi 75.38 :\_
88 — 373.81 |
89 Devghar tarf patan 49.94
90 Dhajgaon 173.14 ||
91 Dhamani 654.84 '
2 Dhebewadi 140.84
9 Dhokawale 626.02
94 Dicholi 877.11
95 Digewadi 476.90
9 Divashi Bk. 894.33
97 Patan Dongarobachiwadi 186.97
98 Donglewadi 166.88
99 Ekavadewadi 56.69
100 Galmewadi 376.85
101 Garawade 411.56
102 Gavhanwadi 128.61
103 Gaymukhwadi 98.90
104 Ghanav 288.42
105 Ghatewadi 190.19
106 Girewadi 145.24
107 Gokul tarf helwak 682.11
108 Gorewadi 59.05
109 Gudhe 510.78
110 Gujarwadi 308.86
m Gunjali 118.32
112 Harugdewadi 45.16




113

114

115

116

117

118

119

120

121
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Humbarwadi

143.24
Jalv 336.21
Jambhalwadi 51.37
Jambhekarwadi 243.70
Jamdadwadi & chaugulewadi 80.36
Janugdewadi 115.92
Jarewadi 789.39
Kadhane 423.91
Kalambe 330.26
Kalgaon 546.17
Kalkewadi 122.16
Kaloli 167.50
Karanjvade 1279.18
Karapewadi 371.69
Karpewadi 104.62
Kasrund 463.45
Katvadi 155.34
Kavadewadi 13045
Kavarwadi 270.92
Khale 251.20
Khilarwadi 141.86
Killemorgiri 489.48
Kokisare 249.34
Kolagewadi 94.88
Kolekarwadi 41322
Korivale 375.82
Kumbhargaon 336.86
Kuthare 312.70
Lendhori 392.16




AV g~

142

143

144

145

146

147

148

149

150

151

152

153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170
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— 276.99
Loharwadi e
Lotalewadi i
Lugadewadi 141.11
Mahind 586.17
Maldan 298.86
Malharpeth 408.09
Maloshi 250.65
Manainagar 210.51
Mandrulkole 411.54
Mandrulkole Kh. 254.76
Maneri 594.61
Manewadi 392.04
Manyachiwadi 145.30
Manyachiwadi 104.56
Marali 883.60
Marekarwadi 158.70
Marloshi 313.15
Marul Haveli 499.83
Maskarwadi 204.08
Maskarwadi 467.74
Maskarwadi No, 1 39.73
Mastewadi 84.53
Matrewadi 309.86
Maundrul haveli 151.04
Mhavashi 827.64
Mirgaon 558.09
Morewadi (kuthare) 109.86
Morgiri 136.78 .
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173

174

175

176

177

178

179

180

181

! 182

|| 183

184

185

186

188

189

190

191
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&

Mulgaon 164.92
Muryd 51021
Muttalwadi 132.87
Nede 168.49
Nadoli 369.83
Naralwadi 153.11
Natoshi 891.19
Navadi 24145
Navasarwadi 133.02
Nawaja 1878.77
Nerale 285.96
Nisare 638.57
Nivade 574.10
Pachupatewadi 86.11
Padekarwadi 342.87
Padharwadi Telewadi 22245
Pagewadi 41,01
Paparde Bk 229.59
Paparde Kh. 296.58
Pawarwadi 258.63
Pawarwadi 192.42
Petekarwadi 2293
Pethshivapur 74.39
Pimpaloshi 184.74
Punvali 395.09
Ramishtewadi 146.79
Rohine 613.28
Ruvale 435.50
Sabalewadi 242.18

[
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__EE)___ St 157.17
201 Salivé 757.28
202  Senbur 779.79
203 Sangwad 227.04
204 Shedgewadi 180.90
205 Shendewadi (kumbhargaon) 12347
206 Shibewadi 59.77
207 Shidrukwadi 367.02
208 Shindewadi 418.96
209 Shirshinge 1916.57
210 Shitapwadi 122.43
211 Siddheshwar Nagar 91.64
212 Sonaichiwadi 382.85
213 Patan Sonavade 310.94
214 Subhashnagar 120.04
215 Sulewadi 251.38
216 Supugadewadi 62.23
217 Surul 232.18
218 Sutarwadi 142.49
219 Taliye 367.35
220 Taloshi 421.10
221 Tamkade 262.69
222 Tamkane 294.10
223 Taygadewadi 179.23
224 Telewadi 322.88
225 Tolewadi 265.66
226 Tondoshi 260.29
227 Torane 1004.61
228 Tripudi 575.31
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229 Tupewadi 109.71
230 Udhavane 280.20
231 Vadi kotawade 162.92
232 Vaichalwadi 184.45
233 Patan Varekarwadi 128.28
234 Varpewadi 111.38
235 Vetalwadi 192.57
236 Vihe 789.07
237 Wazoli 299.93
238 Yelavewadi 85.26
239 Yeradwadi 21347
240 Yerphale 526.95
241 Zadoli 333.12
242 Zakade 543.82
243 Satara Agudewadi 387.71
244 Akale 293.51
245 Ambale 284.95
246 Ambavade bk 535.54
247 Anavale 163.17
243 Argadwadi 124.25
249 Ashte 241.14
250 Banghar 231.75
251 Bhambavali 285.74
252 Bhondavade 223.67
253 Chinchani 533.26
254 Chorgewadi 290.56
Dahivad 111.88
Dare Bk, 424.36
Dhawadshi 467.00




258
259
260
261
262
263
264
265
266
267
268
269
270
271
272
273

274
275

276

277

278

279

280

281

282

283

284

285

286
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Sajaymd] 235.23
Gavadi 282.18
Gogavalewadi 256.95
Jotibachiwadi 105.72
Kalambe 438.16
__Kaloshi 380.39
mhtmathi t.parali 197.48
h—Ea;mthi t.satara 815.04
T
| Soter 522.38
| Karanje t parali 300.70
e 800.91
W- 45.22
mw b 262.52
—
Kudeghar p—
L 154.10
| Lavanghar 235.49
Mo 148.03
Malyachi Wadi 6055
Mimskahnd 142.79
Nune 409.56
Parali 402.66
Pecghar 537.24
Pl 11329
P 21597
Revali 176.52
Rohot 393.61
Sabalewadi 116.68
Saigaon 17171
Sambarwadi 185.24
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287 Sarkhal 336,53
288 Sayali 211.21
[ ——
289 Shindewadi 21137 |
290 Sonavadi 188.41
Satara
291 Vele 249.40
203 Wavadare 223.54
294 Yavateshwar 309.03
gy 94404.74

T
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Detailed of List of Hotel, Lodging, Restaurant, Farm House, Banglow, Homes at Kas Pathar & nearby area ANNEXURE - 'R-e'
LR, m%ﬂ ﬂn;ﬂa

S.No.

Sr.No. In

Name of Hotel/

Ebik 05

Propriter/Owner

Village Gat /Survey | Total Area Buitt up Use of property loai-.mhhﬂ.o.._nq
Court Restaurant/Farmhouse No H.R. Areain
Notice Sq.mtr.(As
per TILR
Satara
record)
1 1 Hotel Sahyadrd Puspa Mr. Somnath Rajarama Jadhay Aatali 344 0.19.94 350 Hotel/Restaurant/Lodging | MSRDC
boarding
2 2 M/s Sai Shivar Mr. Rajesh Mahadeo Mane, Anavale 284 0.18 180 Hotel/Restaurant/Lodging|REVENUE
boarding
3 3 Mr. Deepak Bhagwat Javale & 1  |Mr. Deepak Bhagwat Javale & 1 Yawateshwar 109/3 0.10 25 |Residential REVENUE
4 4 |Mi/s Rutugandh Hotel Mr. Rajesh Nandkumar Bhutkar Yawateshwar 70/3 0.06 278 |Hotel/Restaurant/Lodging | REVENUE
|boarding
S 5 |Mr. Mahendrakumar Mansukhlal |Mr. Mahendrakumar Mansukhial Yawateshwar 24./3 0.3467 60 Farm House mecmz_.._m
Shah Shah
6 13 Mr. Babulal Rajarama Bhambare |Mr. Babulal Rajarama Bhambare Yawateshwar 116/1/1 0.1083 55 Farm House REVENUE
7 7 M/s Prabhushrushti Krushi Mr. Kunal Kishor Ghodake Yawateshwar 93/2 0.20 192 Hotel/Restaurant/Lodging |REVENUE
|Paryatan Kendra boarding
8 B Mr. Raj deep Eknath Majgason Mr. Raj deep Eknath Majgaon Yawateshwar 119/1/A 0.1850 239 Residential |REVENUE
9 9 Mr. Leelachand Tejaji Bafna Mr. Leelachand Tejaji Bafna Yawateshwar 80 013 100 Farm House REVENUE
10 10 Mr. Rajendra Subhaa Bagal & 1 Mr. Rajendra Subhash Bagal & 1 Yawateshwar i 0.17.50 88 Residential |REVENUE
11 11 Miss. Aparna Avinash Bachal Miss. Aparna Avinash Bachal Yawateshwar 42/1 0.64 124 Farm House REVENUE

WA
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12 [M/s Shreyash Palace |Mr. Nilkanth Parshuram Tapase  |vawateshwar 109/3 0.085 136  |Residential/Homestay |REVENUE
».
13| 13 |Miss. Smita Shashikant Patkar Miss. Smita Shashikant Patkar Yawateshwar 23./2 0.20 153 Farm House REVENUE
14 14 Miss. indrayani Pradeep Jadhav  |Miss. Indrayani Pradeep Jadhav Yawateshwar 119/1A 0.02 ] Demolish the REVENUE
Construction
15 15 Miss. Nilima Madan Bhosale Miss. Nilima Madan Bhosale Sambarwadi 37/2 0.09 212 Farm House REVENUE
16 16 M/s Hotel City View Mr. Shakil Abdul Sayyad Sambarwadi 35/1 0.05 132 Farm House |REVENUE
1?7 17 |{Mrs. Sangita Ghanshyam Mane  |Mrs. Sangita Ghanshyam Mane Yawateshwar 47/1 0.08 126 Farm House REVENUE
18 18  |Mr. Babaso Shivajirao Kadam Mr. Babaso Shivajirao Kadam Yawateshwar 41/2 0.04 o Demolish the REVENUE
Construction
1s 15 Mrs. Swarada Shirish Chithis Mra. Swarada Shirish Chithis Yawateshwar 5 0.01 409 Hotel/Restaurant/Lodging |REVENUE
boarding
20 20  |Mr. Mahesh Suresh Loya Mr. Mahesh Suresh Loya, Anavale 284 1.01 360 Farm House REVENUE
21 21 Mr. Farukh Nariman Koopar Mr. Farukh Nariman Koopar, Anavale 284 1.49 520 Farm House REVENUE
22 22 Mr. Shankar Rajaram Jadhav Mr. Shankar Rajaram Jadhav Aatall (344)343 0.20 170 Hotel/Restaurant/Lodging|MSRDC
|boarding
23 3 M/s Heritage Villa and M/s Mr. Sampat Rajarain Jadhav Aatali (344)343 0.20 ° 140 Hotel/Restaurant/Lodging| MSRDC
:!ﬂ-.nn Wadi boarding
24 24 Mrs. Sarika Sampat Jadhav Mrs. Sarika Sampat Jadhav Aatali 318 0.81 838 _giﬂg:ﬂ_ﬁg
boarding
25 25 ﬁt_.. Dilip Mahadeo Umbarkar Mr. Dilip Mahadeo Umbarkar Yawateshwar 44/18 0.18 164 J_u-..«.. House REVENUE

WA—"
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{)

Mr. Baburao Shamrao Karve

Mr. Baburao Shamrao Karve

Yawateshwar 120/24/1 0.08 142 Residential/ Home stay |REVENUE \
271 27 Mr.Shrikrushna Ramchandra Mr.shrikrushna Ramchandra Yawateshwar 105/1/1 0.18 204 Residential/ Home stay |REVENUE _
(Chandru) Umbacker {Chandru) Umbacker
28 28 Mr.Shankar Nana Jare Mr.Shankar Nana Jare Yawateshwar 115/2/1 0.07 74 Residential/ Home stay |REVENUE
29 29 Mr. Mukul Ganapatrao Pawar Mr. Mukul Ganapatrao Pawar Yawateshwar 105/2 0.46 306 Residential/ Home stay  |REVENUE
30 30 Hotel Bakula Mr. Gulabrao Genu Bhanage Sambarwadi 36/3 0.08 679 Hotel/Restaurant/Lodging |REVENUE
boarding
31 n Mr. Rajendra Dnyandeo Karve Mr. Rajendra Dnyandeo Karve Yawateshwar 120/7 0.03 53 Residential/ Home stay |REVENUE
32| 32  |Mr. Ramdas Shankar Karve Mr. Ramdas Shankar Karve Yawateshwar | (120/8)98/1 0.04 257 Residential/ Home stay |REVENUE
33 33 Mr. Dattatraya Tukaram Bhanage |Mr. Dattatraya Tukaram Bhanage Sambarwadi 35/1 0.74 433 Residential/ Home stay |REVENUE
34 34 Mr. Atmaram Gangaram Bhanage |Mr. Atmaram Gangaram Bhanage |Sambarwadi 39/1/1 0.37 137 Residential REVENUE
35 35 Mrs. Laxmibai Khashaba Mrs. Laxmibai Khashaba Umbarkar |Yawateshwar 89/1 0.04 49 |Residential REVENUE
Umbarkar
36 36 Mr. Baburao Ganu Umbarkar Mr. Baburao Ganu Umbarkar Yawateshwar 89/1 0.40 155 Residential REVENUE
37 37  |Mr.Mansing Yashwant Paiwar Mr.Mansing Yashwant Pawar Yawateshwar 42/1 0.64 93 Residental ~ |REVENUE
38" 38 Mr. Rohidas Baburao Sapkal Mr. Rohidas Baburao Sapkal Yawateshwar 2 052 67 Residential REVENUE
35| 33 [Mr. Suryakant Dnyandeo Karve _.sr Suryakant Dnyandeo Karve |Vawateshwar 12077 0.03 133 |Residential/ Home stay |REVENUE

WA
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Mr. Sampat Tukaram More —_sq. Sampat Tukaram More Petrl 60 127 45  |Residential REVENUE
e
41| 41  [Ramchandra Hariba More _rau..z_a Hariba More Petri 60 0.49 110  [Residential REVENUE
42] 42 |Mr. Ankush Vitthal Mare |Mr. Ankush Vitthal More Petri 60 0.56 40  |Residential REVENUE
43| 43 |Mrs.Shentabai Narayan More  [Mrs. Shantabal Narayan More Petri 60 127 25 Residential REVENUE
43| 44 |Mr. Nitin Ganpat More [Mr. Nitin Ganpat More |Petri 60 127 100 |Residential NEVENUE
45 |Mr. Prasanna Ravindra Gadkari | Mr. Prasanna Ravindra Gadkari Aatali 311/s 1.09 100 Residential MSRDC
46) 46  |Mr. Krushna Ramchandra Mane (M. Krushna Ramchandra Mane  |Anavale 339 0.40 400 Residential REVENUE
47| 47 |M/sSarpanchwada |Mr. Santosh Sahadeo Aatale Aatall 344 058 350  |Residential MSRDC
48 48 J!\n Swapnanagari Kas Hill Resort |Mr. Jagu Changu Mane Anavale 358 033 765 Hotel/Restaurant/Lodging|REVENUE
boarding
49| 49  |M/sDongarmatha Agro Tourisum |Mr. Namdeo Shankar Jadhav Anavale 346 3.67 680 Hotel/Restaurant/Lodging|REVENUE
boarding
S0| S0  |Mr. Ajit Maruti Mane | Mr. Ajit Maruti Mane Anavale 347 0.05 335  |Hotel/Restaurant/Lodging|REVENUE
boarding
51| 51 |Mr. Sampat Rajaram Jadhav Mr. Sampat Rajaram Jadhav Aatali 319 039 805  |Hotel/Restaurant/Lodging|MSRDC
B e
52| 52  |M/sDream House - Mr. Sampat Ganapat Jambhale, Jambhalmure s1/12 0.25 404  |Hotel/Restaurant/Lodging| REVENUE
Shankar Rajaram Jambhale & other |(Kanher) boarding
11
53 53  |[laywant Manohar Thoke Jaywant Manohar Thoke Jambhalmure 51/8 043 0 Open plot. NO other REVENUE
___ea_& um Activity

W

" S ' 7

F

&




Hotel/Restaurant/Lodging | REVENUE
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54 54 Mr. Dhananjay Vishwasrao Jadhav |Mr. Dhananjay Vishwasrao Jadhav  [Jambhalmure 51/10 0.32 170
(Kanher) boarding
)
55| 55  |m/s Kass Hill Resort Shailesh Prabhakar inamdar Jambhalmure 51/12 0.12 48 _EEER REVENUE
(Kanher) boarding
56 56 Mrs.Hemiata Purushottam Nikam |Mrs.Hemlata Purushottam Nikam  |Jambhalmure 51/8 0.25 85 |Residential REVENUE
(Kanher)
57 Mr.Manoj Narayan Deshmane Mr.Manoj Narayan Deshmane Jambhaimure 51/12 0.03 16 Residential REVENUE
(Kanher)
58| 58 |M/sBlue Valley Resort Mr.alindar Shrirang Shinde Agundewadi 24./12 0.24 85 Hotel/Restaurant/Lodging| REVENUE
boarding
59  |Mr.Ramesh Chandrashekhar Mr.Ramesh Chandrashekhar Kabbur |Agundewadi 16./1 0.48 230 Farm House REVENUE
Kabbur
60 60 Laxman Jagannath Shinde Laxman Jagannath Shinde Agundewadi 24./12 0.11 0 Demolish the REVENUE
Construction
61 61 Mr.Ramesh Anil Ubale Mr.Ramesh Anil Ubale Agundewadi 16./6 020 300 Hotel/Restaurant/Lodging | REVENUE
|boarding
62 62 Mr.Balkrushna Kondiba Shedage |Mr.Balkrushna Kondiba Shedage, Agundewad 24./8 0.25 250 Hotel/Restaurant/Lodging | REVENUE
Hariba Ramchandra Jadhav boarding
63| 63 Mr.Dhanaji Balawant Shinde Mr.Dhanaji Balawant Shinde Agundewadi 24./4 0.31 240 Farm House |REVENUE
64 64  |Mr. Nilesh (Atul) Arun Bartakke  [Mr. Nilesh (Atul) Arun Bartakke Choragewadi 195 45 130 Farm House REVENUE
65 65 Mr. Vaman Mahadeo Umbarkar |Mr. Vaman Mahadeo Umbarkar Yawateshwar |° 44/1 0.65 205 |Residential/ Horhe stay |REVENUE
66 66 Mrs. Shamala Madan Joshi Mrs. Shamala Madan Joshi Yawateshwar 104/11/1 12 409 Hotel/Restaurant/Lodging| REVENUE
geo-am..i
67| 67 Mr. Madhukar Tukaram Patekar |Mr. Madhukar Tukaram Patekar Yawateshwar 100/1 0.19 184 Residential/ Home stay |REVENUE

i

| P
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Mr. Ranjit Shankarrao More

Mr. Ranjit Shankarrao More

0.56

572
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boarding
.
63 69 M/s Shrileela Resort (Agro Mr. Ravindra Chandru Mane and Anavale 333 0.36 655 Hotel/Restaurant/Lodging |REVENUE
Tourisum) Nitin Mane |boarding
70| 70 |Mrs. Shubhangi Anil Patel Mrs. Shubhangi Anil Patel Anavale 284 0.20 50 |Farm House REVENUE
71| 71 |M/s Nature Plateau Paradise Mr. Sahajaram Narayandas Aatall 294 045 (1] Hotei/Restaurant/Lodging | MSRDC
Chhabada boarding
72| 72 |MrShrirang Dhondiram Gogavale |Mr.Shrirang Dhondiram Gogavale |Choragewadi 189 0.32 90 Hotel/Restaurant/Lodging|REVENUE
boarding
3 73 Mr. Ashok Sahebrao Kadam Mr. Ashok Sahebrao Kadam Parambewadi 97 0.46 550 Farm House MSRDC
74 |Mr. Laxman Ganapat Kadam Mr. Laxman Ganapat Kadam Yawateshwar 68/1 0.26 276 Residential REVENUE
75 75 Mr. Mangesh Vitthal Wadekar Mr. Mangesh Vitthal Wadekar Yawateshwar 101/2 0.12 106 Farm House Jch_mZCm
76 76 M/s Green Valiey Resort Mr. Sudhir Ramchandra Salunkhe Yawateshwar 33/3 0.03 164 Hotel/Restaurant/Lodging | REVENUE
boarding
77 77 Mr.Jitendra Vishvnath Bhosale Mr.Jitendra Vishvnath Bhosale wateshwar 101/3 0.08 177 Hotel/Restaurant/Lodging | REVENUE
boarding
78 78 Mr. Amit Pratapsinh Deshmukh  |Mr. Amit Pratapsinh Deshmukh Yawateshwar 102/1 0.12 360 Farm House REVENUE
” 73 Mrs. Smita Sachin Pathak Mrs. Smita Sachin Pathak Gavadi 696 0.20 90 Residential REVENUE
80| 80  |M/sVardhan Villa : Mr. Ranjit Shankarrao More Yawateshwar 2s 0.56 ] Residential REVENUE
81 81 Mrs. Seema Avinash Pawar Mrs. Seema Avinash Pawar Yawateshwar 51/1 0.36 511 Hotel/Restaurant/Lodging | REVENUE
boarding

MM

1 e
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821 B2  [M/sHotel Satyam Shivam Mr. Rahul Phadtare Yawateshwar 81 0.06 300 |Hotel/Restaurant/Lodging [REVENUE
boarding .
83| 8 |Mr Rajendra Raghunath Bobade |Mr. Rajendra Raghunath Bobade  [Anavale 282/C 0.20 60 T._s House REVENUE
84 84 Mrs. Manisha Nandkumar Mrs. Manisha Nandkumar Nalavade |Anavale 340 0.93 373 Farm House xmc.mlcﬂ
Nalavade
85| 85 Mrs.Premlata Harinarayan Kasat |Mrs.Premiata Harinarayan Kasat Anavale 282/A 0.42 350 |Farm House REVENUE
86| 86 |Mr. Kisan Sakharam More Mr. Kisan Sakharam More Petri 61 0.28 100 Residential REVENUE
87 87 Mr. Vishal Udhav Kadam Mr. Vishal Udhav Kadam Petri 61 0.20 200 Farm House REVENUE
BB| 88 Mr. Amar Kondiba Aatale Mr. Amar Kondiba Aatale Aatali (344)343 0.09 5 Residential MSRDC
B9 89 Mr. lahangir Khan Ahamad khan |Mr. Jahangir Khan Ahamad khan Aatali 320 0.14 40 Residential MSRDC
S0 a0 Mr. Sampat Rajaram Jadhav Mr. Sampat Rajaram Jadhav Aatali 318 0.81 838 Hotel/Restaurant/Ladging | MSRDC
boarding
91 g1 Mr. Vinit Kiran Sabale (minor) with|Mr. Vinit Kiran Sabale {minor) with |Aatali 322 0.39 840 Hotel/Restaurant/Lodging | MSRDC
maother Mrs. Sheetal Kiran Sabale |mother Mrs. Sheetal Kiran Sabale b i
92| 92 Mr. Ghanshyam Narayandan Mr. Ghanshyam Narayandan Aatali 296/2 1.53 1960 Hotel/Restaurant/Lodging| MSRDC
93 93 |Mr.Bapurao Hariba Aatale " |Mr.Bapurao Hariba Aatale Aatall 309 0.95 105 Residential MSRDC
94 94 M/s Rockhill Resart Mr. Firoz Habibkhan Pathan Aatali 319 0.20 z 755 Hotel/Restaurant/Lodging| MSRDC
boarding
95| 95  |Mrs. Vaishall Pramod Tankasale |Mrs. Vaishall Pramod Tankasale Agundewadi 16/4, 16/5 0.36 495 Hotel/Restaurant/Lodging|REVENUE
: boarding

M A
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96| 96  [Mr. Pratapsinh Laxmanrac Mr. Pratapsinh Laxmanrao Agundewadi 16,76 020 785  [Shooting Range Traning |REVENUE
Rajemahadik Rajemahadik
97| 97  |M/s The Red Fort Resort T..q. Vikram Lalasaheb Pawar Parambewadi 315 0.40 205 ....:M“n.\xﬂﬂs:@r&n_:n MSRDC
98] S8 |Mr.VaibhavKundallk Pharande |Mr. Vaibhav Kundalik Pharande  [Jambhaimure s1/7 013 144 |Hotel/Restaurant/Lodging|REVENUE
nﬂ.ﬂ—.—ﬂq- boarding
99 59 Mr. Avinash Malharrao Kakade Mr. Avinash Malharrao Kakade Choragewadi 195 0.45 180 Hotel/Restaurant/Lodging | REVENUE
boarding
Hsﬁ 100 |Mr. Ramchandra Kishan More Mr. Ramchandra Kishan More Petrl 61 1.17 210 Residential REVENUE
AN Planning Authority Properties
o MSRDC 17
Total 100

Nimtandar No-2 A M
o aef teghiage

..Wopt:n P§ Deputy Superin Land Record, Satara
MUKhYa) ak
Rk i







4

20} SIOSURBITIS O] PAARS A|E3NEWONY

pieoqgdy> 03 paidod Jousuaaing

1oog Buicdiug 4+




w.,n_._ ........:.:..s U..w..
| .ﬂg N oy |
a | -

8

1




.l.';'. ;
il




| et _— 67@
f‘ ‘k WWMEM&WWW%WWWW
T Mdﬁﬁmqsﬁmuﬁ&ﬁwﬁnﬁmﬁmﬁﬂmﬁ
SoEET RAlE [8/ow/20%% Tt it sty W ¥4 sttt

wON o dewre e

mmammmmmﬁqmwﬂmwm
TS W R R At e afr 39/R0%3 § P TR
WWWammmmemwmm
memmﬁm.mmhmﬁmuﬁ
maﬂaﬁaﬁﬁwmwﬁamﬁahmuhﬁwammﬁvﬁmm
ﬁﬁaﬁaﬁﬂmaﬁwﬂwmmﬁwﬁmﬁmwﬁw
R 33/oW/RoRY et FEATaAY 18,00 AT SR VKT R, TR FSHT @A

SRt / FHER! IR B

A | AR/ FHAR A Fererr / 9 “
3 o, Hary were Torceyert WIART

R off, Ao 7 AR Fereaieapr Qe

% ST, ST ARG JqTTITE SRR |

¥. A, ava fgen TERAeTRI AR

Y o, wEw ol O I WA

& o, ot g TR SR A3, . AEH S JrarT

o, ], ST AR J AT &I A

¢ | . g e A, S e TR
2. o, TR WS TR, WERTE, T [ HEHES

R0, | A S wge TR TERIE, T [ RS N
8. o, fereh b O WERTE, T [P AEHS®

R | . fespw o T AT AT T (e TS

et RIS @ & SurRee ST T A A
mmmmwﬁmwmmmma



o .
TR AT SHER e WF mqu;::gﬁa;ﬁ;msﬁaﬁm ﬂa”r;hf:;n:r
ST AR S o o ket %) s )
ESebE E G ' )
T %) arefas maﬁmmw@mmm
T ST ) e ot s s o st ) e < e
mmwwmmmmﬁﬁaﬁﬁ.wmmmﬂmﬁ
i)wmﬂmmtoqazoa mmmmw‘m
q SR aTe fam & e i mEh Fafea o, w wefmiat
RIS . T et it e faeproi e dvett st vt araerer s et ¥)
Wi Seetedt qiaR Tt et W . ) AR S a
Saiiaer St v AR 91 A R e e T ok S
FEAAY TN e T, €) Jehro MRS AR 1 ARG Pt e 2ok v
1Y arerie A RO RO ST Eh T 9T AE Hea e Y, \9) W7 L8 FARAET
AT ET T TG T WY, AT Gt (Headhet TR w1 ARSI S L]&8, ST Regge Wt
FROTAT 3T S AR AT T . ¢) WA ST 66, SR A1 FHR Gt St
Wmﬁwﬁmammﬁwﬁamwﬂwmﬁmmw.n
R 3¥ mﬁmmmmmmwmwmm
mmwﬁmwmqﬁ R0) THY Heifirer WiHeltem 3MTUeT VWL ¥ W




1486

R IR SFROYGTER 1, SRR e ST, e el §2ehet / ek seretet

T frewiet ot wd s R @i e s L
daeH TR W, SRR AEAT W HOH Hetedr Hrar e A A
T Qo0 FRATHNH! ¥ AR #, YHEE A, WY AR 4 0,000 W
ﬁaﬁwmﬁaﬁ.mwmmou}omozawmﬂmm
[l S AW, 3 mwﬁﬁﬁqm«ﬁmmmmm
mm‘mazmmmmmmmm
o GO W T e U 3T e et A ekt et &R AT o
oy YEHa (Home Stay)mm.mmwﬁﬂwmmﬂﬁ
v T, AR Wy A @t FEr A, '

a@ﬁmﬁrwmmmwmmﬂﬁmmm
¥ W@ﬁﬂﬁmmmammﬁﬁﬁm
mwmmm&mﬂmﬁwmmmm
wmmmﬁqwmmmﬁ%nﬁmﬁ.wmﬁwﬁﬁm

mm(zz)mqsﬁammmﬂamﬂﬁmmﬁmmmmmﬂ

mewmwﬁﬁwmm-

R ROREU AT, AR ROYAT-AR AT 0¥ /o073 FFTA TR 38 TR R T (TRAETSt
amﬂ)mﬁﬁmmﬁﬂﬂwmrﬁmmmﬁﬁwﬂmmﬁ

WﬂﬁﬂﬂmﬁhﬁtoommqﬂiﬁMWMm AT A TR T
mmaﬁm@mﬂam.adﬂaa AT AT o ERRY AR
[ART S 1 €3 Mﬁvumﬁmmmmﬁﬂmﬂ
fraor SePRY Arewe a&mmw.maamﬁmwmmﬂmﬁﬁ
FER mwmmmwmm—a AR g AP
Faee wd smmiﬂrmm&ﬁmamﬂraﬂxﬁm 1QEE HET UR T 43 I
e Redten o Foreaasrirat it Jrared mmwwmmmﬁ



_ 5. A3uRoA/ATEAR R -
W Fofr p-fediem-2c Q0 REU MR i e e e

R TS
a5 i o, vl e A R e e
R e it e 2 e TR S, TR TR e A
L e ae——————— L R LR
R & ST A oty TV e e er G e ey e
FIRTR ] S T SR St e . AR AR L T TR
A T R S P e T SR A R W
TR T SratoraTen T e e e, e e e 4 i e,
TR AT AT & e g e adide W A ¢ & AR
TG T <] AU SR AT I $RET e, T6e e 3
OISt SRR STeeTe ot et oot et FocgTReprerat A e,
AR FHROE T, =AERER Tt a0 i 33/06/R0Ry Aot ST wngeer
W et Srotar i EemRreAT SRR O T TR ST W e e .
AR TR [ PRGN Ferd SR Foes 70 feaiiesra aiH o e
ol uReaTET AR WA 489 HOer SRR e,

-
fam - Jou/Ro%4 v o AR

Yl - W& el FiT AT o1 PTG T T,





{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Book","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Form","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}




{"type":"Document","isBackSide":false,"languages":["en-us"],"usedOnDeviceOCR":false}



